282 Statement by [RAJYA SABHA] Minister

[Dr. Bharatkumar Raut]

M

(i)

(iii)

Sixteenth Report (Fifteenth Lok Sabha) of the Committee on action taken
by the Government on the Eighth Report of the Committee (2010-11) on
the subject, 'Food Subsidy and Its Utilization' pertaining to the Ministry
of Consumer Affairs, Food and Public Distribution (Department of Food
and Public Distribution);

Nineteenth Report (Fifteenth Lok Sabha) of the Committee on action
taken by the Government on the Ninth Report of the Committee (2010-
11) on the subject, 'Bureau of Indian Standards (BIS) —Hallmarking of
Jewellery' pertaining to the Ministry of Consumer Affairs, Food and

Public Distribution (Department of Consumer Affairs); and

Twenty First Report (Fifteenth Lok Sabha) of the Committee on action
taken by the Government on the Twelfth Report of the Committee (2010-
11) on Demands for Grants (2011-12) of the Ministry of Consumer
Affairs, Food and Public Distribution (Department of Food and Public
Distribution).

REPORT OF THE DEPARTMENT RELATED PARLIAMENTARY STANDING

COMMITTEE ON INFORMATION TECHNOLOGY
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STATEMENT BY MINISTER

Status of implementation of recommendations contained in the fifteenth report of

the department related parliamentary standing committee on railways

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI K. J.
SURYA PRAKASH REDDY): Sir, I make a statement regarding Status of

implementation of recommendations contained in the Fifteenth Report of the

Department-related Parliamentary Standing Committee on Railways.
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MR. DEPUTY CHAIRMAN: Now, Special Mentions will be taken up at 2.00
p-m. and allowed to be laid on the Table at 2.00 p.m. We will now take up the
Unlawful Activities (Prevention) Amendment Bill, 2012. ...(Interruptions)...

s wren fE @ wew): @), Rl &

SHRI K.N. BALAGOPAL (Kerala): Sir, I want to raise one thing.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: I will call you. I will call you. ...({Interruptions)...
Let me hear what Shrimati Maya Singh is saying.

st i e W), RIS & o I SeImTiE, aTSRRT @ Ud e ¥ L
MR. DEPUTY CHAIRMAN: You have not given a notice.

S wmr R Sife a8 Reelt § 9 ge o e @ Tl 98 e =
Eal:ID] gangrape g3l 3R kerosene TTAGY SH Sfell faam |

MR. DEPUTY CHAIRMAN: You should have given notice. You are raising it

without notice.

At wmr R § WReR W e @Edl § 6 sexual Harassment Bill
st SwemoR: omme Mfew wE e 7
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L(ETEF).. WX, 13 9 9 98 a0 ST ¥ (@@um). e ff fores W@l ¥
..(TFI)...




284 Statement by [RAJYA SABHA] Minister

MR. DEPUTY CHAIRMAN: All right. ...(Interruptions)... Now, take your seat.
...(Interruptions)... No Zero Hour today.

Aot qrr R W, 13 9 8 U (FEuH)..

DR. NAJMA A. HEPTULLA (Madhya Pradesh): Sir, the Parliamentary Affairs
Minister is not here. Who will answer questions about the Business of the House?

...(Interruptions)...

MR. DEPUTY CHAIRMAN: Najmaji, we have to take up the Bill.

...(Interruptions)...

SHRI K.N. BALAGOPAL: Sir, I wish to raise an issue here. ...({Interruptions)...

This is related to the Kerala and Orissa ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, please ...(Interruptions)... No problem relating

to Kerala ...(Interruptions)...

SHRI K.N. BALAGOPAL: Sir, I am talking about the cancellation of licenses
for coal blocks allocated to Kerala and Orissa ...(Interruptions)... Now, it has been

reallocated ...(Interruptions)...

MR. DEPUTY CHAIRMAN: There is no Zero Hour today. ...(Interruptions)...

You could have made a Special Mention. ...(Interruptions)...
SHRI K.N. BALAGOPAL: Sir, it has been allocated to ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I shall move on The Unlawful Activities
(Prevention) Amendment Bill. ...(Interruptions)...

SHRIMATI VASANTHI STANLEY (Tamil Nadu): Sir, I wish to raise the issue
of farmers. ...(Interruptions)... Everyday farmers are committing suicide

...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, no ...(Interruptions)... The Unlawful Activities
(Prevention) Amendment Bill, 2012 ...(Interruptions)... Mr. Naresh Agrawal is the

next speaker. The other day I had called his name and ...(Interruptions)...
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SHRI VASANTHI STANLEY (Tamil Nadu): Sir, we too want to raise matters.

We must be allowed to raise. ...(Interruptions)...
SHRI K.N. BALAGOPAL: Sir, all the PSU licenses are ...(Interruptions)...
MR. DEPUTY CHAIRMAN: The Cabinet Minister is here. ...({Interruptions)...
$t R SPETE: W, 7 g HA S § &R T & Yg W@ H#A S E
MR. DEPUTY CHAIRMAN: The Cabinet Minister is here ...([Interruptions)...

St T AT TR, VAT oAl fb WReR sOd Jddewdfia @ ¥ Te
= @ A BT ARyl ().

MR. DEPUTY CHAIRMAN: The presence of the Cabinet Minister is enough.

Let us take up the Bill ...({Interruptions)...

SHRI K.N. BALAGOPAL: Why have the licenses of public sector

...(Interruptions)...

MR. DEPUTY CHAIRMAN: Mr. Balagopal, please take your seat.
...(Interruptions)...

O B HAG | IT WA qAT A ST A IS W (Sf I ge):
R, die {9 H AT Td e gl e & 9. e’ om S, 99 9@ §
die PR o gl

MR. DEPUTY CHAIRMAN: Yes, please. There is the Cabinet Minister also.
...(Interruptions)... Now, 1 wish to tell the House that we are already short of time.
We have to pass the Bill and then take up two more bills. Therefore, I would
request all Members to stick to their time. ...(Interruptions)... TRA IFEAE N, &
PINT| . (@EUH)... qreuTe o, Sf3Tl ..(Fae ). #emars off, 33yl ..(caem)...

SHRI PYARIMOHAN MOHAPATRA (Odisha): Sir, Odisha ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Yes; I heard it ...(Interruptions)... There is no
Zero Hour today.

SHRI K.N. BALAGOPAL: Sir, I had given notice. ...({[Interruptions)...

MR. DEPUTY CHAIRMAN: I know that you had given notice, but there is

no Zero Hour today. Please, take your seat. ...(Interruptions)...



